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(c) whether their nam along. with 
service detail in pre cribed perfl rma 

have been ent by lhe Executive Engi-
neer, Exhibition Divi ion No. I, C.P.W. 
D. to the uperintending ~  

(Coordination) for ab· rption in work 

charged t=itf; and 

(d) if o, the number of such dully 
completed form of th' ... w rk rs reciev-
ed by up-..rintcnding Engineer (Co-
ordination), Delhi ~  ircle Ir, 

IX, VI and I fcom tht: Exhibition 
Divi i n o. I  . 

THE D  P fY 
D ~  M  N r o.-
MlNISTR Y 

Ji A I I 
l\I r P R I. 

TilE 
H.E 

A ~  • L U.1 '. RJUNJ : 
( J I 11.: : I. I : t ,1111) 11 I') b •· 11 g 

o'lected am.I will :1 tll.! Tabk of the 

5dbha. 

Equipment D  v toped by NDR[ 

B ugulorc lo Con' rt 11ilk 

into •Kh 

10095. SHRI L  K HM N 
MALLI K  : Will ihc Mini:ter of 
AGRl ULTURE b· plensed to ~  

(a) whdher G  v rnm nt' attention 

h s been drawn to 'Hine.Ju tan Tim s' 
dated 2 April, 1984 that CH:nti ts at 
N. tionul airy Re C8r ·h In litule, 

Banga.l re lrn c d d r u a . 1mple 
eqllipment whi -h c:an etnci nliy convi!rt 
milk int 'khoa' an impununt ingre-
di ~  of Indian swe t ; amJ 

(b) if o, lhe etail in this regard '? 

THE MINJSTER OF STATE IN THE 
MlNlSTRY OF A 1RI ULTURE: 
(SHRI YOGENDRA MAKWANA) : 

(n) Yes, Sir. 

(b) The Scienti ts of the N tional 
Dairy Research · In citute, both at 

Karnal and Bang lore h ave developed an 

equipment which c  n convert milk into 

'khoa '. Th equipment is still 111 ..:x-

perimental stage. 

Honorarium to Employ ofGovemme.nt 

of India Pr s 

10096. SHRI HARTSH KUMAR 

OANGWAR WiU the Minister of 

SPORTS be plea ed to st::ite : 

(a) whetb r it is a fact tha t during 
IXth Asiad that held in Delhi in 

November, 1982, service· of G vernment 
employee working in ditfc.:rent Depart-
ments including the G  v ·rnment of 

India Press were utili cd; 

(b) if so, how many employees of 
d:tTer nl ~  ha been enga ed 

in chi n:gard; 

(c) wh thc:r it i a fact that hono· 
rarium wa 'i,111_1 ioncd by G o ernment 
to employee \1.-hu w\:r1.: ngaged in 

conn::t:tion with the.: lXth A ·iad; 

d) if so, v.hrther it is al o a fact 
this h1.. n ranum w;.i not disbursed to 

the e111pluy e of G v •rnm nl of lndia 
Pre who were engaged in lXth AsiaJ; 
and 

(t!) the re.: a_ on for discrimination 
b .. ing made with the uvcrnment Prt:ss 

~ '! 

THE DEPUTY MLNISTER IN THE 
DEPARTM NT OF SPORTS (SHRI 
ASH K EHLOT) : (a) Ye , Sir. 

(b) A p ·r inf rma1i n furnish d by 
Spt! 1al rgan1srng mmitree, services 

or 2907 official were utili d by it 
du1 ing IX A iad. Out of this, 503 

officials were induckd on for ign service 

term and emaining 2399 wer anction-

ed out-of-pocket allowa.1ce. 

(c) and (d) Jn a f w exc ptionJI 
l:ases, th Special Organi ing Commiuc 
al o anctioned honor2'1.rium to erving 

offici:d , which included int ... r alia 
employee of the Government of India 

Pre s. So far as payment of honora-

rium to employ es of Government of 
India Pr!!Ss i:; concern d, the amount 
wa paid to G neral Man ger, Oovern-
m nt of India Pre ~ for di bur ing to 
concerned officials. 

(e) Does not arise. 




